[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF JULY-2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING OFAFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER
NAME G THEWITNESSES T OFT OFARGUMEN ARGUME STAGES/H

ISSUES EVIDENCEWITNESS TS NTS EARING
ES DATE

ISH. VIDYA PRAKASH/ SH.CENTRAL Ro1, [Suit S COMM+29.08.2024 [PAYAL 5.07.2025 17.07.2025 [21.07.2025-------  f-mmmmv

ISANJEEV KUMAR [Extension [Recovery 27/2024 [POLYPLAST
IAGGARWAL, DISTRICT] Block, Tis| [PVT. LTD. V¢
WUDGE (COMMERCIAL [Hazari ISHEFALI
ICOURT)-01 (Courts, IGUPTA VS
[Delhi [PROPRIETOR

JOF M/S RAPID|

IpAr vAIEDG

1301, [Suit forCS ~ COMM-04.02.2025 [PUNJAB 08.07.20[21.07.2025 23.07.2025[28.07.202 [30.07.2025 [30.07.20 [Nil
[Extension [Recovery [164/2025 INATIONAL 25 5 25
[Block, Tis| IBANK VS|

[Hazari IDINESH

ICourts, [KUMAR TYAGI

Delhi

1301, [Suit forCS COMM|07.03.2025 [SAHIL DUGAILj07.03.20[12.07.2025 14.07.2025 [28.07.202 [30.07.2025 [30.07.20 [Nil
[Extension [Recovery [283/2025 'S MUNICIPALj25 5 25

[Block, Tis| ICORPORATION

[Hazari JOF DELHI

[Courts,

Delhi

1301, [Suit forCS COMM|03.02.2024 |CANARA BANK|03.02.20[21.07.2025 24.07.2025[29.07.202 |04.08.2025 [04.08.20 [Nil
[Extension [Recovery [194/2024 S RAJENDRAj24 5 25

Block, Tis| [PRASAD GOEL

[Hazari

(Courts,

[Delhi

1301, [Suit forCS COMM-21.10.2024 [CSL  FINANCE09.07.20/21.07.2025 26.07.2025/02.08.202 INil
[Extension [Recovery [t155/2024 [LTD. VS VIMAL |25 5

[Block, Tis|

[Hazari

[Courts,

IDelhi

1301, [Suit forlCS ~ COMM-14.05.2024 [TEJASWI [11.07.20 [02.08.2025 [08.08.2025[12.08.2025---- - INil
[Extension [Recovery 596/2024 [BIOTECH PVT/|25

[Block, Tis| ILTD. VS NK¢|

[Hazari [HOSPITAL

(Courts,

Delhi

01, [Suit forlCS  COMM{14.05.2024 PJAWANT 14.07.20 [31.07.2025 [04.08.202508.08.202 [-------  |}------ INil
[Extension [Recovery 528/2025 ISINGH DABAS]25 5

[Block, Tis| 'SMCD

Hazari

[Courts,

Delhi

1301, [Suit forCS ~ COMM-{31.05.2024 [M/S BHARAT[15.07.20 |07.08.2025 12.08.2025 [20.08.202 [28.08.2025 [28.08.20 [Nil
[Extension [Recovery 72/2024 [ENGINEERS 25 5 [25-

[Block, Tis| JAND

[Hazari ICONSULTANTS

[Courts, S. MCD

IDelhi

1301, [Suit forCS  COMM-02.01.2023 |ASR INDIA PVT}--- 08.08.2025 11.08.2025 [22.08.202 |-----—- = f--—-- INil
[Extension [Recovery B/2023 ILTD. VS NOOR| 5

Block, Tis| [INTERNATION

[Hazari JAL AND ORS.

[Courts,

IDelhi

1301, [Suit forCS COMM+26.10.2024 [NEELAM |---—--—-- 08.08.2025 14.08.2025 [14.08.2025------- - INil
[Extension [Recovery [1191/2024 SHARMA VS

[Block, Tis| ISAMER SALES|

[Hazari JAND ORS.

[Courts,

Delhi

01, [Suit forCS ~ COMM-+22.04.2025 [BIJENDER [17.07.20 [01.08.2025 13.08.2025 [13.08.2025[23.08.2025 [23.08.20 |Nil
[Extension [Recovery k25/2025 [KUMAR o5 25

Block, Tis| ISHARMA \E|

[Hazari INIVA BUPA|

[Courts, [HEALTH

[Delhi [NSURANCE

ICOMPANY LTD.

1301, [Suit forCS ~ COMM-+i4.11.2024 [TANMAY |- 02.08.2025 02.08.2025/05.08.202 |------  t---—-—- INil
[Extension [Recovery 1251/2024 [BHATIA \E 5

Block, Tis| ISUPER CAR]

[Hazari [HUB

[Courts,

IDelhi

2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) p56/2025 05.03.2025 [SONAL JAIN VS§02.07.20[15.07.2025 [15.07.2025 [30.07.202 |04.09.2025 [12.09.202
[IDISTRICT JUDGE [BRIJ BALAR5 108.08.2025 [08.08.2025/5 5
I((COMMERCIAL COURT)-02 ARG [23.08.202

b




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS

I3 [MS. DEVENDER KUMAR|CENTRAL 1303, [Suit forCS(COMM)  |09.12.2024 [M/S CLEARI}16.07.20 [08.08.2025 108.08.2025[26.8.0202 [09.09.2025 [09.09.20
ISHARMA, DISTRICT JUDGE,| [Extension [Recovery 01349/2024 IMEDIA (INDIA)25 5 25
ICOMMERCIAL COURT-03 Block, Tis| [PVT.LTD. \E|

[Hazari ISHABDARTH
[Courts,
IDelhi
1303, Suit forCS(COMM)  [28.02.2025 |JANUP JAIN VS$i17.07.20 [06.08.2025 6.08.2025[20.08.202 [04.09.2025 [04.09.20
[Extension [Recovery 0 231//2025 JASHWANI o5 5 25
Block, Tis JAGGARWAL
[Hazari
[Courts,
IDelhi
1303, [Suit forlCS(COMM)  01.06.2022 [NARENDER [16.07.20 [12.08.2025 12.08.2025 [19.08.202525.08.2025 [25.08.20
[Extension [Recovery o [KHURANA VS5 25
Block, Tis [1268//2024 /S RANA|
[Hazari [IPOLYCOT &
[Courts, JANR.
IDelhi
1303, [Suit forlCS(COMM)  [18.12.2023 [SARTHAK [11.07.20 [20.08.2025 20.08.2025[25.08.202 [27.08.2025 [27.08.20
[Extension [Recovery o ISARDANA VS5 5 25
[Block, Ti| [r601//2023 RAJNEESH
[Hazari [KUMAR & ORS
[Courts,
Delhi
1303, [Suit forCS(COMM)  [08.07.2021 [VIJAY KUMAR[21.07.20 [20.08.2025 22.08.202526.8.0202
[Extension [Recovery o ARSHNEY VSf25 5
Block, Tis [p185//2021 LONGLAST
[Hazari IPOWER
ICourts, [PRODUCTS
IDelhi ILTD & ANR.
1303, [Suit forCS(COMM)  |05.09.2023 |[LUMINOUS 21.07.20 [20.08.2025 20.08.2025[26.8.0202
[Extension [Recovery o IPOWER 5 5
Block, Tis 226//2023 [TECHNOLOGIE
[Hazari IS VS SAREX|
[Courts, [POWER
IDelhi ISOLUTION
1303, [Suit forlCS(COMM)  |30.01.2025 [LAXMI 01.07.20 [23.07.2025 23.07.2025[28.07.202 [30.07.2025 [30.07.20
[Extension [Recovery 0138//2025 INARAYAN VS5 5 25
Block, Tis| IMCD
[Hazari
[Courts,
Delhi
1303, [Suit forCS(COMM)  [12.04.2024 [M/S 09.07.20[23.08.2025 23.08.2025(30.08.202 [06.09.2025 [06.09.20
[Extension [Recovery 0 454//2024 ISAMUNDER |25 5 25
Block, Tis| ISARE CENTRE|
[Hazari S M/S POOJA|
ICourts, [TEXTILES
Delhi
1303, [Suit forlCS(COMM)  J17.05.2022 [M/S S.K02.07.20[23.07.2025 23.07.2025[29.07.202 |04.08.2025 [04.08.20
[Extension [Recovery ] [EDUCATIONS |25 b 25
Block, Tis| [r249//2022 PVT.LTD VS
[Hazari IM/S  KINDER|
(Courts, ISCHOOL
Delhi J[UNIFORM &
JANR.

4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [S 04.06.2024 [PRINTMAN 01.07.20 [PE- 16.07.2025,BEFORE  [BEFORE |BEFORE 7.08.20 [NIL
IDISTRICT JUDGE,| [EXTENSIO COMM)681/2 JASSOCIATES |25 17.07.2025 AND|PE- IDE- 07.08.2025 |25
ICOMMERCIAL COURT-04 IN  BLOCK]| 24 PVT LTD VS| 18.07.2025 AND DE-{16.07.2025 [29.07.202

[THC JASHOK KUMAR| 20.07.2025, 5
IDELHI ISAH [30.07.2025 AND|

31.07.2025
1304 [RECOVERY [CS (COMM)+20.12.2024 [MEENAKSHI [04.07.20[PE- 24.07.2025 &BEFORE [BEFORE [BEFORE- [28.08.20 [NIL
[EXTENSIO 1406/2024 [TRADERS VSJo5 25.07.2025 AND DE-|PE- [DE- 28.08.2025 p5
IN  BLOCK] [RUKMANI 11.08.2025 &[24.07.2025 [11.08.2025
[THC [ENTERPRISES 12.08.2025
IDELHI
1304 IRECOVERY [CS(COMM)-  [25.07.2024 [SHUBHAM 28.07.20[PE-25.08.2025, IBEFORE [BEFORE [BEFORE- [25.09.202NIL
[EXTENSIO 02/2024 JAIN VSj25 26.08.2025, IPE- IDE- 25.09.2025 [5
IN  BLOCK]| IMAMTA 27.08.2025 ANDJ25.08.2025(08.09.202
[THC ISHARMA 20.08.2025 DE-| 5
[DELHI [08.09.2025,

9.09.2025 AND|

[10.09.2025

I5 [SH. MANOJ KUMARICENTRAL INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-05

6 [SH. NEELAM SINGH, DJ|CENTRAL INIL
ICOMM-06 TIS HAZRI COURT]

ICENTRAL DELHI




DISTRICT COURT S . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI
7 [SH. MUKESH KUMARI|CENTRAL 1302 ICS(COMM) 1265 18.11.2024 [M/S 10.07.20(06.08.2025 106.08.2025/06.08.202 |05.09.2025 [12.09.202[26.08.2025
IGUPTA, DISTRICT JUDGE,| IMarketing ~ Pvtles 5 5 (DE)
ICOMMERCIAL COURT-07 ILtd. Vs Virender
1302 ICS(COMM) B472/2021 21.09.2025 [Mukesh Goel Vs14.07.20 [19.08.2025 [19.08.2025 [19.08.2025/02.09.2025 [09.09.20 [26.08.2025
y 25 25 (DE)
02 ICS(COMM) [1298/2024  [26.11.2024 [SANJAY 23.07.20(11.08.2025 [11.08.2025 [11.08.2025/01.09.2025 [08.09.20 [25.08.2025
[KUMAR  JAIN]25 25 (DE)
/S MUNICIPAL
ICORPORATION
JIOF DELHI
8 [SH. GORAKH NATH|CENTRAL |NIL
IPANDEY, DISTRICT JUDGE,|
ICOMMERCIAL COURT
19 [SH. DEEPAK GARG,|CENTRAL |NIL
IDISTRICT JUDGE|
ICOMMERCIAL COURT-09
1o [SH. AJAY PANDEY,CENTRAL [NIL
[IDISTRICT JUDGE,
ICOMMERCIAL COURT
11 SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [S 05-04-2024 [M/s Umesh01.07.20 [PE- 14.07.2025 o |As per]
WUDGE, COMMERCIAL COMM)/435/ [Yarn  Agenciesi25 order,
ICOURT po24 s M/ parties  t
IMeenakshi ffile list off
ICreation witnesses,
if any,)
within
L6
310 ICS (COMM) [CS 19-05-2025 [SHEHNAAZ 08.07.20} ILC IAs pe
COMM)/564/ IPARVEEN  Vsi25 lappointed jorder, list]
PO25 [PRATAP ffor f
IGULYANT levidence itnesses
frecording e filed ag
provided
nder
o 1
310 ICS (COMM) [CS 16-04-2025 [STAR HUMAN]|10.07.20 [PE-25.07.2025 F IAs per
COMM)/407/ ISCIENCES PVT .25 rder,
025 ILTD Vi arties  t
JADINATH ffile list off
JENTERPRISES witnesses,
if any,
ithin 15|
£
10 ICS (COMM) [CS 21-04-2025 [M/s NAZAAKAT|11.07.20 [PE-25.07.2025 - IAs per|
COMM)/418/ IDESIGN 25 rder,
PO25 I[HERITAGE parties  t
IPRIVATE ffile list off
ILIMITED Vi itnesses,
IM/s Vardhma if any,)
[Fashion ithin 4
| RPN PR it L £
310 ICS (COMM) [CS 28-09-2024 [MERCURY [14.07.20 [PE-24.07.2025 3 IAs per|
COMM)/1077 IFOOTWEAR |25 rder,
2024 IPVT LTD V: parties  t
ZETWERK ffile list off
IMANUFACTUR]| witnesses,
ING SG PVT LTD if any,
within
L £
1310 ICS (COMM) [S 06-03-2025 [SADHANA 15.07.20 | ILC |As pei|
COMM)/272/ IGUPTA Vsi25 ppointed jorder,
PO25 [HANSRAJ ffor parties  td
IGUPTA  AND levidence  [file list of]
ICO. PVT. LTD recording [witnesses,
i any,
within 15|
d
310 ICS (COMM) [CS 04-04-2025 [TEXMACO [15.07.20 |- ILC IAs per
COMM)/377/ IRAIL ANDi25 lappointed forder,
PO25 [ENGINEERING ffor parties  td
ILTD \E levidence [file list of]
IRADHEY recording  [witnesses,
IRADHEY fif any)|
[NFRA ithin 15|
IDCATITV DT £
310 ICS (COMM) [CS 07-03-2024 M/s  AGRICO(16.07.20 [PE-23.07.2025 F IAs per|
COMM)/343/ IORGANICS 25 rder,
po24 ILTD. Vs M/ parties  t
IPAX CHEM| ffile list off
ILIMITED  And)| itnesses,
Ors. if any,)
within
L. 4




DISTRICT

COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

WUDGE (COMMERCIAL
ICOURT)

ROOM REGI
1310 ICS (COMM) [S 09-06-2025 [PUNJABI 17.07.20 | ILC |As pe!
COMM)/679/ ICHAAP 25 lappointed jorder,
PO25 ICORNER ffor parties  td
IPRIVATE levidence  ffile list off
ILIMITED \E recording [witnesses,
[PUNJABI i any,
ICHAAP within 15|
ODNED £
310 >S (COMM) €S 14.05.2025 |Gulshan Sharma21.07.20 |- ILC IAs per|
COMM)/525/ s Ashishl2s ppointed jorder,
RO25 IAggarwal ffor arties  t
levidence  [file list of]
recording  [witnesses,
i any,
ithin 15|
£
10 ICS (COMM) [S 05.03.2025 [M/s KUNDAN]|14.07.20 [PE-23.07.2025 - |As per
COMM)/263/ ILAL AND SONSi25 order,
PO25 s SANJIB| parties  t
IBHUNIA ffile list of
witnesses,
if any,)
ithin 4
L £
h2[SH. RAVINDER  BEDI/CENTRAL |NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
13 [SH. M.K NAGPAL, DISTRICT|ICENTRAL lo2 ICS COMM [709/2023 28.04.2023 [KIRORIMAL  |NIL IRECORDING OFNIL [NIL INIL [NIL 26.09.2025
WUDGE, COMMERCIAL IKASHIRAM IEVIDENCE OH
ICOURT IMARKETING IPLAINTIFF
VS BHOLE BETWEEN
INATH FOODS 24.07.2025 TO|
23.08.2025
RECORDING OF
— IcuTnENOD oS
Koz ICS COMM 042/2024  119.09.2024 [LANDSEA [INIL INIL INTL INTL INIL INTL 20.08.2025
[MPACTS LTD|
S PARDEEP|
[KUMAR
JAGARWAL
4 [SH. ASHUTOSH KUMAR,WEST NIL
IDISTRICT JUDGE|
I((COMMERCIAL COURT)
5 [MS. VINEETA GOYAL,WEST S 17-12-2024 [M/S OMo1-07- [Nil INil INil INil INil INil
[DISTRICT JUDGE| COMM)/5872 [BUILDING 2025
((COMMERCIAL COURT)-02 2024 IMATERIAL
ISUPPLIER
[PROPRIETOR
IMOHIT GUPTA|
JAND ANR Vg
— 1/ nrr 1)
S 09-09-2024 [RAJENDER o-o7- |Nil INil INil INil INil INil
COMM)/785/ IPRASAD 2025
po24 IYADAV Vi
[BAJAJ
JALLIANZ
IGENERAL
INSURANCE C
— o
[CS 29-06-2021 [NAKUL 18-07- |Nil INil INil [Nil INil INil
COMM)/293/ IASSOCIATES Vs2025
po21 IREGENT
ICONTINENTAL
IREGENT
IGROUPS OH
[HOTELS
cs 28-08-2023 [M/S P.GJe1-07- |Nil INil INil INil INil INil
COMM)/639/ IPOLYCHEM 2025
Po23 [PVT. LTD. V:
IM/S  SWAMI
[INTERIOR LLP|
JAND ORS
16 [SH. RAGHUBIR SINGH,’V_VEST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
17 SH. SANJEEV AGGARWAL,WEST INIL
[IDISTRICT JUDGH
I((COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICTWEST NIL




DISTRICT COURT CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS

19 [SH. NARESH KUMAR ST INIL
IMALHOTRA, DISTRICT]|
WUDGE (COMMERCIAL/

ICOURT)

20 (SH. PULASTYAINEW DELHI [t ICS(COMM)  |175/2023 23.03.2023 [GAURAV PUNJJ21.07.20 WITHIN ONEWITHIN |NOT IDATE NOTDATE [FINAL
IPARAMCHALA, DISTRICT] S. NEERAJ]25 WEEK IONE [FILED IGIVEN INOT JARGUMEN|
WUDGE (COMMERCIAL JAGGARWAL EEK IGIVEN [T/
ICOURT)-01 10.10.2025

ICS(COMM) [f08/2023 22.12.2023 [SAURABH 26.07.20/WITHIN ONEWITHIN [NOT IDATE NOTDATE [FINAL
JANAND V/Ses5 WEEK IONE [FILED IGIVEN INOT IARGUMEN|

/S SHREE WEEK IGIVEN [T/

IGRAPHIC [15.09.2025
ISOLUTIONS
JAND ORS.

[CS(COMM) [/82/2024  [21.09.2024 |M/S [31.07.20 [WITHIN ONEWITHIN _|[NOT [DATE NOTDATE _ |FINAL
ICARGOMASTE |25 EEK IONE [FILED IGIVEN INOT IARGUMEN|
RS LOGISTICS| WEEK IGIVEN [T/
[PVT. LTD. VS| 9.10.2025
IM/S LSLY
ILOGISTIKS
[[NDIA PVT|
hTn AN ARG

21 [SH. BALWANT RAI BANSAL,NEW DELHI [25 ICS (COMM.) |6 /2023 l19.01.2023 M/S 09.07.20|WITHIN ONEWITHIN |NOT IDATE NOTDATE MISC.
IDISTRICT JUDGE| ICLOUDWALKE |25 EEK NE [FILED IGIVEN INOT IAPPREAN
((COMMERCIAL COURT) IR LOGISTICS| EEK IGIVEN |CE

IPRIVATE 29.10.2025
LIMITED Vg
ISH. SUBHASH]
ICHANDRA
ICS (COMM.) [168 /2024 I22.02.2024 [ICON I21.07.20 WITHIN ONEWITHIN |[NOT IDATE NOTDATE IMISC.
ICONTROLS 25 WEEK IONE [FILED IGIVEN INOT IAPPREAN
[PRIVATE EEK IGIVEN [CE
[LIMITED Vs [04.12.2025
INDIAN OIL
ICORPORATION
[LTD
ICS (COMM.) |53/ 2024 I27.05.2024 [ICON [21.07.20 |WITHIN ONEWITHIN [NOT IDATE NOTDATE MISC.
ICONTROLS l25 EEK IONE [FILED IGIVEN INOT IAPPREAN
[PRIVATE WEEK IGIVEN [CE
ILIMITED Vs 04.12.2025
[NDIAN o1y
ICORPORATION
[LIMITED

22 MA. HIMANI MALHOTRA,NEW DELHI [NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit S (COMM)06.06.2022 |WELD ALLOY|07.07.20(With in week [With inWith inNIL INIL 18.08.2025
WUDGE(COMMERCIAL ICourt 65/22 [PRODUCT 25 eek eek
ICOURT) Block-I ILIMITED Vs

[NDUSIND

IBANK
12, New(Civil Suit CS  (COMM)p1.12.2024 [M/s Globallo8.07.20[With in week 4.08.2025With inNIL INIL 4.08.2025
ICourt 569/24 [Printech Pvt Ltdj25 eek
Block-I s. M/

IGenestrings

[Diagnostic

ICentre India Pvi

ILtd
12, New(Civil Suit ICS  (COMM)18.10.20223 |ASICS 11.07.20 [NIL INIL INIL INIL 19.08.202[NIL
ICourt 6569/23 ICORPORATION 25 5
[Block-I [Vs.  VEEKESY]

[FOOTGEAR P

ILTD
12, New(Civil Suit S (COMM)29.03.2022 [[FFCO M(14.07.20 [With in week 01.08.2025 [NIL [NIL INIL INIL
ICourt p12/22 ICROP SCIENCEj25
[Block-I [PRIVATE

ILIMITED Vs

JAMBIKA

[IDEHARIYA
12, New(Civil Suit >S  (COMM)22.01.2024 [Sanjeev Kumai15.07.20 [With in 15 DAYS [11.08.2025 [22.08.202 [NIL INIL INIL
ICourt 4/24 [Yadav Vslos 5
[Block-I ICentral Bank Of]

[ndia
12, New(Civil Suit [CS  (COMM)27.09.2022 [HABIBS [16.07.20 [With in week 12.08.2025 [NIL INIL INIL INTL
ICourt 563/22 ICOSMETICS 25
Block-I [PRIVATE

ILIMITED Vs

[HABIB HAIR|

JAND CARE




DISTRICT COURT

CASE E

ROOM

CASE NO.

DATE
REGL

NAME VS

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

12, New(Civil Suit °S  (COMM)i12.11.2024 [M/s  Sunbeami29.07.20[With in 15 DAYS 12.08.2025 With inNIL [NIL 26.09.2025
ICourt 516/24 entures HUF25 eek
IBlock-1 through its Kart:
s. M/s Palson:
[Derma PVT LTD

24[MS. ANURADHA SHUKLASSOUTH 6, New/Commercial [CS COMMY5446 INetcom  Impof08.07.20[WITH IN WEEK WITH INWITH INNA INA INA
[BHARDWAJ, DISTRICT] ICourt [69/2024 [Expo Privatel25 WEEK EEK
WUDGE(COMMERCIAL Block-I ILimited Ve
ICOURT) REAL CAPITAL

[TOWERS PVT|
ILTD

25 [SH. SANDEEP YADAV ISOUTH NIL

E|§H. SANJEEV KUMARISOUTH 29, NewCommercial [CS  (COMM)26.04.2024 |[GRAM SUPPLY} [14.07.2025 S - 29.07.2025 [02.08.20 [22.07.2025
ISINGH, COMMERCIAL ICourt R11/2024 ICHAIN 25
ICOURT. [Block-IT ISOLUTIONS

[PVT. LTD. VS
[PHAROX
IGLOBAL PVT|
ILTD. & ORS.

27 [SH. LOKESH KUMARSOUTH ko,  NewCS/COMMER [CS/COMM/33 13/01/2023 [PANASONIC [i15/01/2 | 09/10/202 | 3 F 03/09/202
ISHARMA, DISTRICT]| ICourt ICIAL 2023 ILIFE 024 5
JUDGE(COMMERCIAL Block-11 ISOULUTIONS
ICOURT) [NDIA P. LTD|

S AMIT]

[ENTERPRISES
Ko,  NewCS/COMMER [CS/COMM/38 |27/11/2019 |ASHISH ho/o2/2 1 24/04/202 | - F 18/08/202
ICourt ICIAL k/2019 JAGGARWAL VSp24 l 5
Block-IT IM/S  RACING|

[PROMOTIONS

IP. LTD.
ko,  NewCS/COMMER [CS/COMM/66 [24/11/2022 [M/S  POTHOS?21.02.20}| 26/04/202 |- a F 20/08/202
ICourt ICIAL /2022 ISOLUTIONS VSp4 l 5
Block-IT M/S D. K|

ICHEMICALS P

ILTD
ko, NewCS/COMMER [CS/COM/12/2 |o4/01/2022 MERCHANTS [22/02/2 I30/04/202} 3 F 19/08/202
ICourt ICIAL D22 ICOURIER Plo24 21 5
Block-IT [LTD. VS SURYA

ICARGO
ko,  NewCS/COMMER [CS/COM/654/19/11/2022 [STATE = BANK]28/02/2} s F 3 F [Case
ICourt ICIAL [p022 IOF INDIA VSlo24 Idisposed
Block-1T IRAJ KUMAR n  04-06-]

2025

ko,  New/CS/COMMER [CS/COM/609/[26/08/2023 [IV I30/05/2 s F - F [11/09/2025|
ICourt ICIAL po23 ICOMMUNICATI(024
Block-IT ION VS JAKSON|

ILTD.
ko, New|[CS/COMMER [CS/COM/382/|08/06/2023 M/S NLMKpo/o07/2 | o F - F 1/08/202
ICourt ICIAL po23 [[NDIA SERVICEjo24 15
[Block-IT ICENTER \E|

[POSCO

[POGGENAMP

JELECTRICAL

ISTEEL
ko,  New|CS/COMMER [CS/COM/234/[04/09/2024 [M/S ~ PUNAMo03/07/2 | 28/10/202 - 3 F 08/08/202
ICourt ICIAL po20 IPRIYADARSHI 024 1 5
[Block-IT INI VS AMMAN|

[ULLAH
ko, New|CS/COMMER [CS/COM/544/ [27/09/2023 JAKMY 25/09/2 | 26/11/2024} a F 19/09/202
ICourt ICIAL po23 IBUILDCON  Pjo24 b
[Block-1T ILTD. VS SM({

[ENTERPRISES

IP. LTD.
4o,  New|CS/COMMER [CS/COM/473/[08/10/2024 [MRS. BALAfi1/02/2 26/11/2024} a F 12/08/202
ICourt ICIAL po24 IDEVI Vo2s 5
Block-IT IMUNICIPAL

ICORPORATION

F DELHI




WUDGE

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
L ROOM REGI NAME VS
28|SH. LAL SINGH, DISTRICT|SOUTH-EAST 18 BLOCK 1CS(COMM) 6/2024 06-01-2024 [PALM TRADINji4-07- [28-07-2025 28-07- [29-08- 29-08-2025[14-08-
INPEX Vs2025 2025 2025 o025
[HINDUSTAN
[FOREIGN
[TRADERS
ICS(COMM)  p857/2024 08-07-2024 [STATE  BANK[i7-07- [30-07-2025 130-07- 130-08- 130-08-2025[21-08-
JOF INDIA Vs2025 2025 2025 2025
IRAKESH
l29[MS.  NIKHIL _ CHOPRA,SOUTH-EAST[i4 ICommercial |CS/COMM/46 [11.05.23 [FASTSURANCE [03.07.20[Within 15 days 8.08.202508.08.202 | _ I -
IDISSTRICT JUDGE /23 ICONSULTANTS |25 5
S. RAKH]I|
IBAGHEL
ICS/COMM/36 [02.09.24  [TSG 05.07.20[Within 15 days 02.09.2025/02.09.202 | [ -
k2/24 INTERNATION |25
AL VS. SEEMA|
[KHANNA
[CS/COMM/2930.07.24 ~ [BENTLEY 07.07.20[Within 15 days 8.08.202508.08.202 | L -
2/24 ISYSTEMS ~ VSie5 b
'ATMOV
[CS/COMM/32 26.04.24  |ABS TOUR ANDf09.07.20[Within 15 days 20.08.2025[20.08.202 | | -
/24 TRAVELS  VS|25 b
ISNV AVIATION
ICS/COMM/57 [09.12.21 ICLASSIC [11.07.20 [Within 15 days [19.08.2025[19.08.2025 L -
/21 IMOTORS  VS|25
JAUTOMARK
IMOTORS
[CS/COMM/12 [11.02.25 ILANDMARK  [16.07.20 [Within 15 days 06.08.2025/06.08.202 | L -
6/25 ILABELS VS. Pl25 b
IAND Gl
[ENTERPRISES
ICS/COMM/23 [24.03.25 JORANGESTAR [16.07.20 [Within 15 days 20.08.2025[20.08.202 | - -
k/25 ILOGISTICS 25 b
[PVT. LTD. VS. P|
IAND G
[CS/COMM/23 [06.03.23  [TEKNOW 18.07.20 [Within 15 days 27.08.202527.08.202 | L -
b/23 JOVERSEAS VS|25
INBCC INDIA
[CS/COMM/20 [11.03.25 [THRUST [22.07.20[Within 15 days 18.08.2025[18.08.202 [ L -
/25 ISYSTEMS  VS|25 5]
ISWIKRITI
[TRAVELS
1SC 23.08.24 IBENTLEY 28.07.20(Within 15 days 01.09.2025 [01.09.202 | - -
IDJ/646/24 ISYSTEMS ~ VSJo5
INAKSHATECH
ICS/COMM/44 [20.11.18 CHAMBAL 29.07.20[Within 15 days 7.08.2025/07.08.202 [ L -
18 [FERTILISERS |25 3]
S. ARUN|

[TTIWARI




SR COURT

DISTRICT COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L REGI NAME VS

130 |SH. VRINDA KUMARI ISOUTH-EAST [NIL

131 [MS. ANU GROVER BALIGA [SOUTH-EAST |21 Commercial [CS COMMY 5586 IM/S 131.05.25 [16.07.25 & 24.07.25 |- - - - IPE-

uit B797/2024 INDOSPIRIT 10.09.25
IDISTRIBUTION IDE-
[LIMITED Vs 11.09.25 &
[EMPYREAN 12.09.25
ISPIRITS [FA-
IPRIVATE 28.10.25
I rvrren

132 [SH. BHUPESH KUMAR ISOUTH-EAST [NIL

I33MS. NEERA BHARIHOKE,SOUTH-EAST|NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

134 [MS. NIRJA BHATIA[SOUTH-EAST 30 Commercial [CS  (comm){05.08.2024 [Sandeep Guptallssue [05.08.2025 [05.08.2025[05.08.202 [-- - [16.08.2025
IDJ(DIGITAL)-07, SOUTH] R957/2024 s P & GFramed 5
I[EAST DISTRICT, [Enterprises lon

[16.07.20
25

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST [NIL
[IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

I36[SH. DEVENDER KUMAR,EAST 209 [RECOVERY [15/2025 17-01-2025 [NEHUL 18-07- [NIL INIL INIL INIL INIL IP.E.-07-08
IDISTRICT JUDGE [TRADERS PJeo25 2025, 084
I((COMMERCIAL COURT) [LTD. VS| -

IBISHWANATH 2025,11-
[TRADERS AND| [08-2025,
[NVESTMENT IDE-26-08-
[LTD. 2025, 274
2025,28-
[209 IRECOVERY [p4/2025 05-03-2025 [CANARA BANKl10-07- [NIL INIL INIL [NIL INIL IPE-12-08-
[VS. AP E2o025 2025, 13
ISERVICE 8-2025,
[PVT.LTD. IDE-20-08-
2025, 21
[08-2025,
22-08-
2025
209 [RECOVERY [79/2025 19-03-2025 [CANARA BANKli5-07- [NIL INIL INIL INIL INIL [PE-19-08-
/S. TINAl2025 2025, 20
ISHARMA [08-2025,
JANR. D.E.-25-
8-2025,
26-08-
2025, 27
8-2025
l37|MS. RUBY ALKA GUPTAJEAST INTL
[DISTRICT JUDGE
I((COMMERCIAL COURT)

138 SH. SANJEEV KUMARINORTH-EAST[201 1l S 125/2024 CENTRAL 04.07.20/WITHIN 10 DAYS  |YES NO 3 DAYS|[TO BEj30-07-
[MALHOTRA, DISTRICT] COMMERCIA| [BANK OF25 [PRIOR TOHEARD [2025 — P.E,
WUDGE (COMMERCIAL)-01 [L)/CIVIL INDIA VS ANTILJ FINAL ION  13406-08-

[KUMAR IARGUMEN [08-2025 [2025 -
T ID.E. 13-08-
2025 B
[FINAL
JARGUMEN|
TS
23 [CS 64/2025 RAKESH 09.07.20/WITHIN 10 DAYS ES NO 3 DAYS|[TO BEJ24.07.2025
COMMERCIA ERMA VS5 PRIOR TOHEARD |- P.E.
)/CIVIL IPRANESH FINAL N 1307.08.2025
[KUMAR JARGUMEN [08-2025 [~ D.E|
T 22.08.2025
- FINALY
JARGUMEN|
TS
I3 ’S 122/2024 |CENTRAL 15.07.20 WITHIN 10 DAYS |[YES INO 3 DAYS|[TO BEJ30.07.2025
COMMERCIA| BANK OFj25 IPRIOR TOHEARD |- P.E.
[L)/CIVIL INDIA % FINAL ION  13-06.08.2025
"HAMANLAL IARGUMEN [08-2025 |- D.E|
T 13.08.2025
- FINAL
JARGUMEN]
TS




DISTRICT COURT

ROOM

CASE E

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGIS

23 °S 130/2024 |CENTRAL 28.07.20[WITHIN 10 DAYS S INO I3 DAY 19.08.2025
COMMERCIA| BANK OFj25 IPRIOR TOHEARD |- P.E.
[L)/CIVIL INDIA VS DILIP| FINAL N 15{01.09.2025
[KUMAR JARGUMEN |09-2025 |- D.E|
[PROPRIETOR T [15.09.2025
IM/S RAJDHAN]| - FINALY
IMILK DAIRY JARGUMEN]
TS
5 Ics li35/2024 [ZUBAIR ALAM31.07.20 [WITHIN 10 DAYS  [YES INO 3 DAYSTO  BE]20.08.2025
COMMERCIA| S M/S AL AFlle5 IPRIOR TOHEARD |- P.E.
[L)/CIVIL INDUSTRIES FINAL  |ON 28.08..202
IPVT. LTD IJARGUMEN [09.09- |5 — D.E|
r 2025 09.09.2025
- FINAL
IARGUMEN|
TS
139 [SH. BRIJESH KUMAR GARG [SHAHDARA [NIL
Ko MS. KIRAN BANSAL,SHAHDARA [ROOM NO|COMMERCIA[CS(COMM)36 [21-07-2023 [SH. VIJAY V/S05.07.20[NOT FILED INOT INOT INO- INO IPE/28.07.2
[IDISTRICT JUDGE, 208 IL 0/2023 T1JAY KUMAR [25 [FILED [FILED (025
I((COMMERCIAL COURT)
[ROOM NO|COMMERCIA [CS(COMM)23 [12-04-2024 [PUNJAB 07.07.20[NOT FILED INOT INOT [NO- [NO IPE/01.08.2
[208 IL /2024 INATIONAL 25 [FILED [FILED (025
[BANK v/
[HARPREET
ISINGH
[ROOM NOICOMMERCIA [CS(COMM)13/|07-01-2025 [GUPTA 08.07.20[NOT FILED INOT INOT INO- INO [PE/04.08.2]
208 IL 025 IPLASTICS V/Se5 IFILED [FILED 25
IM/S VASU|
[POLYMERS
[NDIA PVT LTD
[ROOM NOICOMMERCIA [CS(COMM)20 |05-04-2025 [PUNJAB 09.07.20[NOT FILED INOT INOT [NO- INO IPE/22.07.2
[208 IL 6/2025 INATIONAL 25 [FILED [FILED (025
[BANK v/S
VIJAY KUMAR]
[PANCHAL
[ROOM NO|COMMERCIA [CS(COMM)272{29-07-2021 [MOHD. 10.07.20 NOT FILED INOT INOT INO- INO [PE/04.08.2}
208 IL 2021 ZEESHAN V/S |25 [FILED [FILED 025
INOOR AHMED|
INAUSHAD @
INAUSHAD
JROOM NO|COMMERCIA [CS(COMM)28 [29-05-2023 [PAKSON INDIAf11.07.20 [NOT FILED INOT NOT [NO- [NO [PE/06.08.2]
[208 IL /2023 IPVT LTD V/Ses5 [FILED [FILED 25
ISRAJAN JAIN
[ROOM NOICOMMERCIA CS(COMM)22 [15-04-2025 [BANK OHj15.07.20 [NOT FILED INOT INOT [NO- INO IPE/05.08.2]
208 IL b/2025 IBARODA  V/Sp5 IFILED [FILED 25
ISHEELA
[ROOM NO|ICOMMERCIA [CS(COMM)45731-08-2024 |SHIV ~ KUMARJ15.07.20 [NOT FILED INOT INOT [NO- INO IPE/05.08.2
208 IL 2024 IGANDHI ~ V/Se5 [FILED [FILED (025
IMAYASHEEL
RETAIL INDIA|
[ILIMITED
[ROOM NO|COMMERCIA [CS(COMM)64 [18-12-2024 [SANJAY [16.07.20 NOT FILED INOT INOT [NO [NO IPE/30.07.2
[208 IL /2024 [KUMAR  JAIN]25 [FILED [FILED (025
/S NEERAI]|
[KUMAR JAIN
JROOM NO|COMMERCIA [CS(COMM)33 [20-05-2025 [STATE  BANK|17.07.20 [NOT FILED INOT INOT [NO [NO [PE/06.08.2]
208 /2025 IOF INDIA V/Se25 IFILED [FILED 25
[VISHNU DAYAL/
[PROP OF JAI|
IMAA
I[KATYAYNI




DISTRICT

COURT
ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

NAME VS

IGUPTA, DISTRICT JUDGE,
((COMMERCIAL COURT)

WEST

[ENTERPRISES
S AJAY|
IKUMAR

IROOM NO|COMMERCIA [CS(COMM)591[21-11-2024  [M/S SURYA[19.07.20 [NOT FILED INOT INOT INO INO PE/18.08.2
208 IL 2024 [FAB V/Ses5 IFILED [FILED 25
[PRADHUMAN
[KUMAR JAIN
[ROOM NOICOMMERCIA [CS(COMM)26 |01-05-2024 [SHREE 24.07.20[NOT FILED INOT INOT [NO INO IPE/22.08.2
208 /2024 [KAMAKHYA 25 IFILED [FILED 25
IROADLINES
IPVT LTD V/§
IRETAIL SPACH|
[FITOUTS AND|
INFRA LLP.
IROOM NOICOMMERCIA [CS(COMM)48 [17-09-2024 [PUNJAB 28.07.20[NOT FILED INOT INOT [NO [NO IPE/26.08.2]
[208 /2024 INATIONAL 25 [FILED [FILED 025
[BANK V/S M/S
ISGLS
IAPPARELS
l41[SH. SANJAY SHARMA-IIJSHAHDARA [303, NewlCS(COMMER [CS(COMM) [08.05.2025 |WAKEEL  VS10.07.20 [Not Filed INO [Not Filed [NO INO
IDISTRICT JUDGE, ICourt ICIAL) 97/2025 GALAXY 25
ICOMMERCIAL COURT [Building ICLOUD
[KITCHENS LTD
1303, NewCS(COMMER [CS(COMM)  h7.05.2025 [M/S  GALAXY[10.07.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) 25/2025 INON  WOVEN]25
Building S MOHD|
[FAEEM
303, New/CS(COMMER [CS(COMM)  [07.11.2024 [METRO [11.07.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) 570/2024 ISANITATIONS |25
Building [PVT LTD VS A
PAYANTHILAL
1303, NewCS(COMMER [CS(COMM)  |04.10.2024 [PUNJAB AND{14.07.20 [Not Filed INO Not Filed [NO INO
ICourt ICIAL) 522/2024 ISIND BANK VSi25
Building ISUSHIL
[KUMAR
[BHATNAGAR
1303, NewlCS(COMMER [CS(COMM)  [22.04.2025 |[MUNNA LAL VSf17.07.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) 54/2025 RAKESH 25
Building [DHONDIYAL
1303, NewlCS(COMMER [CS(COMM)  [10.01.2025 |[VEE PEH18.07.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) 5/2025 [FABRIC 25
Building IPRIVATE
[ILIMITED \E|
JASHOK KUMAR]
PJAIN
1303, NewCS(COMMER [CS(COMM)  18.07.2024 [RAHN 23.07.20|Not Filed INO INot Filed [NO INO
ICourt ICIAL) 90/2024 ICONSTRUCTIO [25
Building N PRIVATE
ILIMITED \E|
[KAPIL MITTAL
1303, NewCS(COMMER [CS(COMM)  |09.05.2025 [BANK OH28.07.20[Not Filed INO INot Filed [NO INO
ICourt ICIAL) 03/025 IBARODA  VSes5
[Building IMOHD.
[TOUFEEQ
1303, NewlCS(COMMER [CS(COMM)  [30.10.2023 PAMIL KHANJ30.07.20Not Filed INO INot Filed [NO INO
ICourt ICIAL) p54/2023 S RAJIV25
[Building JAGGARWAL
42 |SH. PAWAN KUMAR MATTO[SHAHDARA [NIL
[DJ (COMM-04)
43 [MS. PREETI AGARWAINORTH- ko6 (Civil R54/23 07-07-2025 PAI ~ GANESH]




DISTRICT COURT CASE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIS T NAME VS
558/23 07-07-2025 [PELIKAN
[NDUSTRIES

S SHRI|
[BALAJT
[PLASTIC

02/22 14-07-2025 [MANYA
[INTERNATION
AL VS CHEM|
[PHARM
[[NSTURIES

70/20 15-07-2025 [VOS
[TECHNOLIGEI
IS P. LTD V§
[PRAVEEN
[KUMAR
[KATIYAR

p15/21 16-04-2025 |[GURMIT
ISINGH \E
RUDRA
ISENGUPTA

[749/21 21-07-2025 [KLAS
[PRODUCTS PVT]
LTD VS M/
[RAINBOW
[NTERNATION
JAL AND ORS

555/22 21-07-2025 [ICICI BANK]
ILTD VS SATISH|
KUMAR
IMITTAL

571/22 21-07-2025 [RAINBOW
[NERNATIONA
L. AND ORS V¢
IKLAS
[PRODUCTS PVT|
ILTD

26/23 l22-07-2025 [COOL HUB|
LOGISTICS VS|
TCI EXPRESS|
[LTD

b15/22 23-07-2025 [DIL ~ KUMAR]]|
/S HDFC ERG
5EN INSU. Cf
ILTD

64/22 [23-07-2025 |GOEL STEEL VS|
PETA  JUGLA
[BABA METAL
JALLOY

fo7/19 24-07-2025 [R S POLYMERS|
S NE
[PUNJAB AGRO|
ICO

[144/19 24-07-2025 [KARAVIR VY
[RADHA
[RAMAN
[ENTERPRISES

11/22 28-07-2025 [ABHISHEK
[KUMAR
[BHARGAVA V¢
ID M REALITY]
IDEVELOPERS

[154/22 29-07-2025 [TARAKARI
[MPORT AND|
[EXPORT
ISAINATH
ICHAUDHARY




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM NAME VS
08/24 1-07-2025 [SHARAD GOEL
S PRG
[PHARMA PVT
LTV
44 |SH.VINOD YADAV 205 ivil [CS/Comm./77 [10.10.23 [Tanisha Varm: 3.07.25
/23 s. Gulshan|
|Arora
[CS/Comm./68 |04.11.24 [Shweta Jain Vs 14.07.25
/24 INand Lal Goyal
[CS/Comm./59 [26.07.22 |Ardh Sainil 18.07.25
/22 Canteen Vs|
[Surjeet Singh
S/Comm./78 12.12.24 IChetan Chauhan| 18.07.25
/24 s. Kiran|
IMehlawat
[CS/Comm./79 f17.12.24 [Sunil  Niranjan] 19.07.25
k/24 IShah Vs. Ra
[Saware Yadav
[CS/Comm./79 |17.12.24 ijay Kumar] 21.07.25
b/24 IGupta Vs
IDinkar Prabod]
ISaxena
°S/Comm./42 [30.05.23 0s 22.07.25
0/23 Technologies Vs|
IGoodluck
ISupplies
S/Comm./47 [22.01.25 Pay Kr. Trading 25.07.25
25 las Jay Chemicall
orks Vs. Rishi
Kr.
ICS/Comm./48 |22.01.25 ay Kr. Trading 25.07.25
25 s Jay Chemicall
orks Vs
ISantosh Kr|
ILodhi
45 [SH. AMIT KUMAR, DISTRICTINORTH NIL
JUDGE, COMMERCIAL
ICOURT
146 |SH. UMED SINGH, DISTRICT[NORTH INIL
WUDGE (COMMERCIAL)
47 [SH. RAJ KUMAR, DISTRICT|SOUTH 1603 ICOMMERCIA [CS COMM{03.03.2025 [BABLOO SAINI10.07.20[26.07.2025 26.07.2025 [NIL INIL INIL INIL
WUDGE (COMMERCIALWEST [L SUIT [109/2025 S GAURAVp25
ICOURT-01 IGROVER
03 ICOMMERCIACS COMM19.02.2025 [M/S DEVI}19.07.20 [04.08.2025 04.08.2025
[L SUIT 4/2025 [KARAM 25
JASSOCIATES V¢
IM/S OM FIRE
ISAFETY
ICOMPANY LTD




DISTRICT COURT

ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

NAME VS

1603 ICOMMERCIACS COMM24.12.2024 [VIRTUAL HR]26.07.20[11.08.2025 11.08.2025
IL SUIT 669/2024 ISOLUTIONS VS25
[TATA
[PROJECTS LTD
603 ICOMMERCIA[CS ~ COMM.31.01.2025 [M/S 26.07.20[11.08.2025 [11.08.2025
IL SUIT 52/2025 IBROTHERS 25
JAND COMPANY]|
S M/S MFB|
IGEOTECH PVT|
ILTD
03 ICOMMERCIACS COMMf17.12.2024 |AIRVAK 29.07.20[13.08.2025 13.08.2025
|L SUIT 41/2024 IBLOWERS PVT]25
ILTD VS TEJAS|
'ATER
ISOLUTIONS
03 ICOMMERCIACS COMMfi5.01.2025 [M/S UCLj31.07.20 [18.08.2025 18.08.2025
IL SUIT p3/2025 IDISTRIBUTION |25
[PVT LTD V¢
ISAGAR GOEL
KW8[VIKAS DHULL, DISTRICT] 1613 Commercial [CS-387/24 05/08/24  [MANISH 01/07/2 |PE- 06/08/25 & INIL INIL [Final INIL INIL
WDUGE, COMMERCIAL [Suit IRANJAN VS C Klo25 19/08/25 |Argument
ICOURT-02 [PANDEY jon
08/09/25
613 ICommercial [CS-231/24  |24/04/24 |CHARANPAAD [08/07/2 |PE -24/07/25 & INIL INIL [Final INIL INIL
[Suit JUKA 025 4/08/25 |[Argument
INDUSTRIES IDE - 18/08/25 on
[PVT. LTD. 27/08/25
S B. S. LAMBA
13 [Commercial ~[CS-42/25 25/01/25 ZONE 25/07/2 [PE- 20/08/25 & INIL INIL [Final INIL INIL
[Suit IPHARMACEUTIjo25 26/08/25 |Argument
ICALS LTD. DE-08/09/25 & on
S 09/09/25 [16/09/25
IAASHIRWAD
IMEDICOS PVT|
[LTD.
49 [SH. AMIT BANSAL, 1614 ICommercial [CS(COMM)  [11.09.2024 [SBI VS03.07.20|PE-22.08.2025 INIL INIL INIL INIL INIL
[DISTRICT JUDGE), [Suit K56/2024 [PARAMJIT 25
ICOMMERCIAL COURT-03 ISINGH
1614 Commercial [CS(COMM)  [28.05.2024 [PNB VS RITIK03.07.20|PE-22.08.2025 INIL INIL [NIL INIL INIL
ISuit [283/2024 [BHARDWAJ |25
14 ICommercial [CS(COMM)  |07.02.2025 [KOTAK 04.07.20|PE-29.08.2025 INIL INIL INIL INIL INTL
[Suit 2/2025 IMAHINDRA 25
[BANK VS
RAHUL
14 ICommercial [CS(COMM)  |24.04.2025 PAS 08.07.20|PE-08.09.2025 INIL INIL INIL INIL INIL
[Suit p32/2024 [FORWARDING |25
ORLDWIDE
'S M/S TURBO|
IMEGHA
1614 Commercial [CS(COMM)  f11.03.2025 [BINDU JAGGI09.07.20[PE-19.08.2025 INIL INIL [NIL INIL INIL
Suit 127/2025 SJASRAM |25
614 ICommercial [CS(COMM) |05.09.2025 [HI TECH GEO0|09.07.20[PE-19.08.2025, DE-NIL INIL INIL INIL INIL
ISuit W14/2024 ISYNTHETICS |25 28.08.2025
S GARGI|
ISTONE
14 ICommercial [CS(COMM) [18.12.2024 [BANK OF10.07.20 [PE-02.08.2025 INIL INIL INIL INIL INIL
[Suit 46/2024 [BARODA VSe5
IANUBHAV
ICHOUDHARY




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI NAME VS

1614 ICommercial [CS(COMM 05.07.2024 [M/S BEE[11.07.20 [PE-01.08.2025 INIL INIL INIL INIL INIL
[Suit 39/2024 [LOGISTICS o5
ISCM PVT LTD|
S MISTAN|
[PRINTS INDIA

1614 Commercial [CS(COMM)  [24.12.2024 [BANK OH11.07.20 [PE-21.08.2025 INIL INIL [NIL INIL INIL
ISuit 667/2024 [BARODA V825
[PRITAM SINGH

14 ICommercial [CS(COMM)  |04.07.2024 [SAMSONITE IP14.07.20 [PE-11.08.2025 INIL INIL [INIL INIL INIL
ISuit [332/2024 [HOLDING  VSp5
[LIAZ

14 [Commercial [CS(COMM)  [28.08.2023 [FM 14.07.20 [PE-13.08.2025 INIL INIL INIL INIL INIL
[Suit ko9/2023 JENTERPRISES |25
VS CHARAN|
[PADUKA

1614 Commercial [CS(COMM)  [26.11.2024 [SBI VSj17.07.20 [PE-07.08.2025 INIL INIL [NIL INIL INIL
[Suit 595/2024 IRAMESH 25
[KUMAR

614 ICommercial ~ [CS(COMM) 0.09.2024 [RAMA 22.07.20|PE-18.08.2025 INIL INIL [NIL INIL INIL
[Suit 188/2024 [KRISHNA R_5
IPAPERS \E
[RPML INDUS

14 ICommercial [CS(COMM)  126.03.2025 |QUICK  SHIP[28.07.20|PE-26.08.2025 INIL INIL INIL INIL INIL
ISuit [154/2024 IGLOBAL 25
[EXPRESS PVT|
LTD VS AN|
ICARGO
ILOGISTICS

l50 [SH. RAKESH PANDIT,EOUTH 509 [CS(COMM) p21/2024 20.04.2024 [RAJNI DOBHAL04.07.20[22.07.2025 22.07.2025 - F
IDISTRICT JUDGE,WEST S. 25

ICOMMERCIAL COURT-04 IMEENAKSHI
[PANT

509 ICS(COMM)  |p45/2024 04.11.2024 [M/S BALAJT08.07.20[29.07.2025 29.07.2025 - F
IPET o5
[NTERNATION
AL VS. M/S§
ISHINE LIFE
|BEVERAGES

5og [COUNTER /2025 [22.01.2025 [ARVIND 09.07.20[05.08.2025 5.08.2025[_
ICLAIM [KUMAR VS|25
ISTATE  BANK]
F INDIA

509 ICS(COMM) 8/2025 10-02-2025 [[DBI BANK LTD}15.07.20 [04.08.2025 04.08.2025
S. M/Se5
IKAMRAN

[ENTERPRISES

509 ICS(COMM)  [16/2023 02.03.2022 [MANISH 18.07.20 [07.08.2025 07.08.2025|
[KUMAR VS.|25
IM/S BIRD)|
ICLOTHING
JAND OTHERS

509 ICS(COMM) 4/2025 27.02.2025 [B2B 21.07.20 [06.08.2025 06.08.2025
[HOSPITALITY |25
[PVT. LTD. VS|
[FORTUNE INN|
IGARZIA
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